MOBT URGENT/OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSONS JUDGE (HQs): DELHI

No. Y6623~ &i/é;a:l./HCS/zoze " Dated, Dethi the__] § AlIG 2026

Copy of the letter bearing No. 34135-34200/R.R.(Sessions)/South/Saket/2026 dated
04.08.2026, bearing diary no. 5002/G dated 07.08.2026, along with enclosure as Annexure ‘A’
received from Dr. Saurabh Kulshreshtha, Ld. District Judge-04/Officer-In-Charge, Record
Rooms, South District, Saket Courts Complex, New Delhi is being circulated with regard qua
pendency of Appeal/ Revision (if any), in respect to the above said letter dated 04.08.gg_2§1

and send the abovementioned information/reports directly on the email ig
rrst.ddo@dde.nic.inwithin 30 days.

(A) All the Sessions Courts/Appellate Courts (records of 144 petitions under the
Arbitration & Conciliation Act, for the year-2022 & 2023 as (Annexure‘A’) w.e.f.
21.07.2026 to 31.07.2026), Central District, Tis Hazari Courts, Delhi.

(B} Branch-In-Charge, Record Room (Civil/Criminal/Sessions), Central District, Tis
Hazari Courts, Delhi whether there is any appeal/ revision pending before the
Appellate/Sessions Courts in respect of appeal files have been consigned in Record
Room(Civil/Criminal/Sessions).

(C)  A.O. (Judl.)/Branch In-charge, Bail/Filling Section, Central District, THC, Delhi.

(D) Ahlmad (Bail matters) to Ld. Principal District & Sessions Judge (HQ), Tis Hazari
Courts, Delhi.

t,(,a":{]' The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to
direct the concerned official to upload the same on the Website of Delhi District

Courts
(Rﬁ Pandit)

- Officer-in Charge, Genl. Branch, (C)
District Judge, (Comm. Court}-13
Tis H i Courts, Delhi.
(o[ 0( -6

Encls. As above




OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHL

No. _ 33534200 4 R (Sessions)/South/Saket/2026  Dated: | \gleg

The Ld. Principal District & Sessions Judges,
South-East District/ New Delhi District PHC/ Rouse Avenue Courls/

Lentral THC/ West THC/ North-West Rohinif North Rohini/ East KKD/North-East KKD/
Shahadra KKD/ South-West Districts Dwarka New Delhi,

Sub.: Compliance of direction dated 09.01.2017 of Hon’ble High Court of Deihi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tariff Singh). )
Ref.:- Letter/Endst. No. 1286/Crl, Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Respected Sir/Madam,

This is to apprise you that the records of 144 Petitions under the Arbitration & Conciliation
Act for the year, 2022 & 2023 in Record Room (Sessions), South District, have been identified during the
period wee.f. 21.07.2026 to 31.07.2026, which have to be weeded out, A fist of these files is anncxed as
Annexure ‘A’ '
It is, therefore, requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A’
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id i.c. rrst.ddo@dde. nic.in  within
30 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.
It is further submitted that in case no reply is received within the stipulated period of 30
days then it will presumed that there no such Appeal; Revision or any other matter in respect to the list
_of cases specified in Annexure ‘A’ is pending. )
' This issues with the prior approval of the Ld. Principal District & Sessions Judge, South

District, Saket Courts, New Delhi. :
Thanking you. 2 1@‘%‘5%% i
e
& o Yours fa'ghfu[ly,
A‘)
(Dr. Saurabh Kulshrestha)
istrict Judge-04/Officer In-Charge,

oo
Record Rooms, South District,

€ 07 MG 25
Saket Court Complex, New Delhi

o

¥*
X

e

Encl, : Annexure-'A’ —

Copy forwarded for information to :-

1. The-PS to the Ld. principal District & Sessions Judge, South District, Saket Courts Complex.

2. Copy to Branch In-Charge of R & I Branch, South District with the direction to circulate and
upload the list of cases specified in Annexure-'A’ on the Layers platform of South District and
also to circulate it on the official ¢-mail Id's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi.
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5.n0.] CASETYPE lcASE NOFASE YEA PETITIONER RESPONDENT DOD DECISION TYPE| __GOSHWA 023
1 hoveicomm| 3s2 | 2023 TOYOTA FINANCIAL SERVICES INDIA AMIT KUMAR SINGH 31053073 | DISPOSED | 1275/COMMY. 3
2 |ompycomm| 333 | 2023 IDFC FIRST BANK LTD AMIT A BAGGA 31.03-2023 | DISPOSED | 1276/COMM/202
3 _|OMP(ICOMM| 427 | 2023 HDFC BANKLTD MARNISH YADAV 31.032023 | DISPOSED | 1277/COMM/2023
4 |oMme(ncomm] 430 | 2023 HDFC BANK LTD VIVEK SINGH 31.03-2023 | DISPOSED | 1278/COMM/2023
5_|OMP([)COMM| 509 | 2023 HDFC BANK LTD KOMAL BISWAL 31.03-2023 | DISPOSED | 1279/COMM/2023
& |omegjcomm| s10 | 2023 HDFC BANK LTD BALRAJ SINGH 21032023 | DISPOSED | .1280/COMM/2023
7 _|omMPiicomMm| s34 | 2023 KOTAK MAHINDRA BANK LTD PARDEEP KUMAR 05-04-2023 | DISPOSED | 1281/COMM/2023
8 |omPiycomml 22 | 2023 KOTAK MAHINDRA BANK LTD DHARAMPAL RAM 10052022 | DISPOSED [ 1284/COMM/2023
9 |oMPlICOMM| 46 | 2023 | . TOYOTA FINANCIAL SERVICES INDIA JAFARUDDIN ABDUL GAFFAR | 10.04-2023 | DISPOSED | 1285/COMM/2023
10 _|omP(icoMM| 614 | 2023 KOTAK MAHINDRA BANK LTD JITENDRA GUPTA 10-04-2023 | oi1sPosED | 1286/C0MM/2023
11 |omP(l)COMM] 74 | 2023 TOYOTA FINANCIAL SERVICES INDIA SHAKEEL AHMAD 11-04-2023 | DISPOSED | 1288/COMPM/2023
1z _lompncomm| 75 2023 TOYOTA FINANCIAL SERVICES INDIA SUNEEL LAHQTI 11-04-2023 | DISPOSED | 1285/COMM/2023
13 fompP(icomm| 612 | 2023 TOYOTA FINANCIAL SERVICES INDIA MOHD 5AQ18 11-04-2023 | DISPOSED | 1290/COMM/2023
14 |omrijcomm] 240 | 2023 TAXIS BANK LTD ASHOK KUMAR KASANA 13-04-2023 | DISPOSED | 1294/COMM/2023
15 Jomrincomm| 337 | 2023 KOTAK MAHINDRA BANK LTD MOHAMMAD HAROOHN 13.04-2023 | DISPOSED | 1295/COMM/2023
16 [ompincomm] 747 | 2023 KOTAK MAHINDRA BANK LTD NANDU KUMAR 13-04-2023 | DISPOSED | 1296/COMM/2023
17 {omp (i comMm]| 345 | 2023 HDFC BANK LTD LALAN KUMAR MANDAL 18-04-2023 | DISPOSED | 1301/COMM/2023
18 |OMP (i COMM] 446 | 2023 HDFC BANK LTD SUMIT KUMAR 18-04-2023 | DISPOSED | 1302/COMM/2023
19 [oMmP(comm]| 448 | 2023 HOFC BANK LTD RAKESH KANT 18-04-2023 | DISPQSED | 1303/COMM/2023 |-
20 |omp{)commM| 449 | 2023 HDFC BANX LTD NEERU BAGGA 18-04-2023 | DISPOSED | 1304/COMM/2023
21 |ome (i) comm| 497 | 2023 KOTAK MAHINDRA BANK LTD VIRENDRA KUMAR YADAV | 18-04-2023 | DISPOSED | 1305/COMM/2023
22 [ompycomm| so0 | 2023 KOTAX MAHINDRA BANK LTD RUDRA TRABING COMPANY | 18.04-2023 | DISPOSED | 1306/COMM/2023
23 {oMp(jcomm| 349 | 2023 TOYOTA FINANCIAL SERVICES INDIA SOPAN PRABHAXAR PATIL 20-04-2023 | DisrOsED | 1311/COMM/2023
24 |OMP{l}COMM] 351 | 2023 TOYOTA FINANCIAL SERVICES INDIA AZHAR SIDDIQUEE 20-04.2023 | OISPOSED | 1312/COMM/2023
25 [omeijcomm| 608 | 2023 TOYOTA FINANCIAL SERVICES INDIA RAJU PANDURANG INGALE | 20-04-2023 | DISPOSED | 1313/COMM/2023
26 |omP(jcomm| 679 | 2023 KOTAK MAHINDRA BANK LTD DAGAR ENTERPRISES 21-04-2023 | DISPOSED | 1314/COMM/2023 |
27 jomepicomm| 280 | 2023 KOTAK MAHINDRA BANK LTD DHARMENDRA KUMAR 24-04-2023 | DISPOSED | 1316/COMM/2023
28 |omp(comMm| 281 | 2023 KOTAK MAHINDRA BANK LTD DIWAKAR SINGH 24-04-2023 | DISPOSED | 1317/COMM/2023
20 Tompuycommi ave | 2023 KOTAK MAHINDRA BANK LTD MANISH GUPTA 24-04-2023 | DISPOSEC | 1318/COMM/2023
30 [omP(ijcomMm{ 633 | 2023 KGTAK MAHINDRA BANK LTD CHARANIEET SINGH 24-04-2023 | DISPQSER | 1319/COMM/2023
31 [ome({lycomm| 652 | 2023 HOFC BANK LTD SHANKAR SHARMA 24-04-2023 | DISPOSED | 1320/COMM/2023
32 [omeiycomm| s53 | 2023 HDFC BANK LTD BABITA RAM SINGH 24-04-2023 | DISPOSED | 1321/COMM/2023
33 |ompicomm| 283 | 2023 KOTAK MAHINDRA BANK LTD AVDESH KUMAR 26-04-2023 | DISPOSED | 1323/COMM/2023
34 [oMPiicomm| 284 | 2023 KOTAK MAHINDRA BANK LTD SHIV BAHADUR SINGH 26-04-2023 | DISPOSED | 1324/COMM/2023
35 [omeincomm| B4 | 2023 KOTAK MAHINDRA BANK LTD NAND KISHOR 26-04-2023 | OISPOSED | 1325/COMM/2023
. 36 _|oMP{)COMM| 816 [ 2023 KOTAK MAHINDAA BANK LTD VISHAL K 26-04-2023 | DISPOSED | 1326/COMM/2023
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37 _|oMelCoOMM| 264 2023 TOYOTA FINANCIAL SERVICES INDIA GIRDHAR SINGH 27047023 | DISPOSED | 1328/COMM/2023 |~
38_fome(ncomm| esa 2023 YES BANK LTD EXPORT KING P LTD 27.04-2023 | DISPDSED | 1329/COMM/2023 |-
39 [omp(icomm| 700 | 2023 YES BANK LTD EXPORT KING P LTD 27-04-2023 | DISPOSED 1330/c0MM12023 :
40 \omp{ycomm| 401 | 2023 KOTAX, MAHINDRA BANK LTD AMRESH CHANDRA UPADIWAY | 2B-04-2023 | DISPOSED | 1333/COMM/2023
41 | oMmPajcoMm| “ass 2023 KOTAKX MAHINDRA BANK LTD DHEERAJ KUMAR 01-05-2023 | DISPOSED | 1334/COMM/2023 [
42 |omP{)comm] maz 2023 KOTAK MAHRINDRA BANK LTD AOHIT 01-05-2023 | DISPOSED | 1335/COMM/2023 |~
43 jomelicomm| ss6 | 2023 HDFC BANX LTD AJAY KUMAR VERMA 02-05-2023 | DISPOSED | 1336/COMM/2023 e
44 (OMPIYCOMM]| 667 | 2023 - HDFC BANK £TD IRFAN MALAN] 02-05-2023 | DISPOSED | 1337/COMM/2023 v
45 | OMP{icoMM| 443 2023 HOFC BANK LTD DHRUV YADAV 03-05-2023 | DISPOSED _|_1338/CONMM/2023 [ -~
46 _JoMe{lcomm]| s95 | 2023 TOYOTA FINANCIAL SERVICES INDIA PETER MANUEL FERNANDES | 03-05-2023 | DISPCSED | 1339/cOMM/2023 |~
47 _|OMP(hcomM| 597 2023 TOYOTA FINANCIAL SERVICES INDIA SURESH KUMAR 03-05-2023 | DISPOSED | 1340/COMM/2023 {7
48 | OMP{l}coMM| &65 2023 HDFC BANK LTD SEEMA SURESH CHOUDHARY | 03-05-2023 DISPOSED 1342/COMM/2023 |~
45 |omP(jcomm| s98 | 2023 TOYOTA FINANCIAL SERVICES INDIA A KUMAR JEWELLERS 03-05-2023 | DISPOSED | 1341/COMM/2023 v

- 50 [omP(llCOMM| 928 2023 KOTAK MAHINDRA PRIME LTD SUBHASHNI DEVI 04-05-2023 | DISPOSED | 1344/COMM/2023 |~
51 |OMP () coMM| 677 2023 KOTAK MAHINDRA PRIME LTD GOLO VIBES SERVICES P LTD | 06-05-2023 DISPOSED | 1346/COMM/2023 |-~
52 |OMP{ICOMM{ &85 2023 | CNH INDUSTRIAL CARITAL [INDIA) P LTD AOHITASWA PRADHAN 06-05-2023 | DISPOSED | 1347/COMM/2023 L~
53 [OMP I} Comm| 686 2023 | CNH INDUSTRIAL CAPITAL [INDIA} P LTD ACI SAMAL 06-05-2023 | DISPOSED | 1348/COMM/2022 |
54 | aMP {1y comm| 687 2023 | CNH INDUSTRIAL CAPITAL [INDIA] P LTD SARBESAWAR SAHDO 06-05-2023 | DISPOSED | 1349/COMM/2023 |-~
55 | OMP(ljcomm| 721 2023 YES BANX LTD PARVEEN BANSAL 06-05-2023 | oisPosED | 1350/COMM/2022 | -°
56 |OMP 1 COMM| 470 2023 KOTAK MAHINDRA PRIME LTD M/S BIWAKAR SINGH 08-05-2023 | DISPOSED | 1351/COMM/2023 | -
57 _Jomeicomm| an1 2023 KOTAK MAHINDRA BANK LTD A HANUMAN GARMENTS 08-05-2023 | DISPOSED | 1352/COMM/2023 |-+
sg |omp{comMm| 475 2023 KOTAK MAHINDRA BANK LTD SERAJAHAMAD 08-05-2023 | DISPOSED | 1353/COMM/2023 [~
59 |omp{jcomm| sos 2023 HDFC BANK LYO VARY GUPTA 0B05-2023 | DISPOSED | 13sa/comm/zo23 |~
60 |OMP{ljcomm] 675 2023 KOTAX MAHINDRA BANK LTD DAGAR ENTERPRISES 08-05-2023 | DISPOSED | 1356/COMM/2023 |*
61 _[OMP()cOMM]| 613 2023 KOTAK MAHINDRA BANK LTD DEVENDRA KUMAR CHAURASIYA] 08-05-2023 | DISPOSED | 1355/COMM/2023 |~
62 |OMP[ljcomM]| &76 2023 KOTAK MAHINDRA BANK LTD DAGAR ENTERPRISES 08-05-2023 | DISPOSED | 1357/COMM/2023 |
63 | OMP{ll COMM| 678 2023 KOTAK-MAHINDRA BANK LTD ARCHISH ENTERPRISES ~ 08-05-2023 | DISPOSED | 13sg/comm/zo23 |~
64 |OMP N CcOMM! 697 2022 YES BANK LTD HARUN KHAN 05-05-2023 DISPOSED | 1359/COMM/2023 |-~
b5 |OMP (I} COMM| 698 2023 YES BANK LTD SONU SAMAY SIGH 09-05-2023 DISPOSED | 1360/COMM/2023 | -
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O IN THE COURT OF SH, MUKESH KUMAR GUPTA, DISTRICT JUDGE {COMMERCIALJ, DIGITAL-0d, SOUTH, SAKET COURES, ND )
L - s M. ;
' 6. NO. CASE NQ. CASE TITLE I Nature of Dlspusa_] Date of Declsion , Number of Fages
¢ Bl l OMP w lCOMMusaorzuzz IDFC Fmsr BANK LTD Vs HIMANSHU SINGH 52091,- WITHDRAWN i 20- 09-2022 5.167 '
i TOYGTA FINANCIAL SERVICES DA TG Vs i 2022 eiee '
P LOMP (commp.rssmozz FAXRUDDIN ABBAS! J: _(Ea_mowseo | 21-09 02 | _ sa2 ]
| 543 lompw tcOMMlnzsmzz YES BANK LTD Vs ViKAS DILIP KUMAR -", WITHDRAWN 27-09.2022 i 512}
T . KOTAX MAHINDRA BANK MITED Vs CHAND R g9.2007 T an
1 548 lomp " (ci:_r-'l—riussuzozz GLOBAL 20163103798 "f wu_nfo_ngwu ‘ 27 qa_:azz_ | 5 1
| KOTAK MAHINDRA BANK LIRITED Vs CHAND T f P .
!‘ 545 loMp 1CQMM590,2022 GLOBAL 20161103751 +  WITHDRAWN | 27-09-2022 . -!- _ 5.131 5
i 586 omeq) :commusasnazz KOTAK MAHINDRA BANK LMITED Vs VIIAY KUMAR < WITHDRAWN | 21.09.2022 : 513 ’
| —_— —— - B . - ——— e — —
..t i OMP {1 ComMmIIR02 YES BANK LTO vs Kuxt < ! oisrosen ; 28092022 ; 5.149
e !aMP U} (COMM)/1021/2022]  HDFC BANKITD Vs SAHID S0 MUNSHI 6181 j/ WIHORAWN | 30.09-2022 ' 511
T M/5 TOYOTA FINANCIAL SERVIGES INDIA TG Vs |~ - | 7 T BN -
S [ oMP (cor-lmnamuzz VINOD FLIMAR | WITHDRAWN l 01.10-2022 N 5-157_
¥ o5y TS TCOF 2 S X OQLT IMTLLLA R i I Tl : S s
i - . — - o
T < - i
P {1} {COMG0) PRINCE KUMAR S o D 8710 300 — :‘ﬁﬁ_
L Mwmg_%MWWMW&“' TRt 1'_ SF40-2622 J' 3y
\/553 | OMP (1} (COMMI91Z/2022 ' YES BANK LTD Vs HOSIYAR SINGH LAMBA ~ WITHDRAWN | 07:10-2022 5.115
V/Ssa | GMP 1) (COMMY913/2022 YES BANK LTD Vs VIKASH YADAY . WITHORAWN 10-10-2022 6117 .
5 P — .—-—.__,l. = - e % - -
;_ ss  ToMPI) (COMM)73%/2022 YES BANK LTD- Vs SURAJSHARMA ~,  WITHDRAWN 1! 10-10. 2022 5117
A Wi ST o W + ) s i PR |
;/&ss OMP (I} [COMMYT36/2022 YES BANK LTD Vs Asnox KUMAR SINGH : WITHDRAWN | 10-10-2022 5.121
i/ssv OMP (I} (COMM)/735/2022 YES BANK LTD V2 PARVESH BHARDWAJ ~i  WITHDRAWH . 10-10.2022 5.123
E/ssa OMP 10 (COMM 77012022 YES BANKLID vs IRADRER RUMAR RAUSHIK _ | WITHORAWN 11-10-2022 $133
[ GODRE] AND BOVCE W I s ] B : : : - e -
l B D ——CEACOoMMI0G60N02? | 1A PRIVATE LIWFED AND ORS T oM REMISES Tz H 5035 o -
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oL [OnP Ul (COMMYL0242022) MDFC BANKUTD V5 MOHAMMED AU 7944 | WITHDRAWN 15-10-2022 + 5125 I
562 [oMe () (COMMII023/2022] _ HOFC BANK UTD Vs VOHAN LAL2788 © ,” WITHDRAWN 15-10-2022 5151
ety A RMAESE 7 ouppnacen oo ——Ho-E-R633—— i
e g l :
T e |OMP () [COMMI1020/2022 "HDFC BARK D Vs SuNIL MAHLEAG9a )/ WITHORAWN 15-10-2022 | 6145 ,
L il -
T /s65 {OMP U (COMMIIO2022) | HDFC BANKLTD Vs ROk CHAND 2959 v wmoRauN 0202 | 5141
[ k. i oot e O e e — -
56 JOMP (1) (COMMI/1026/2027]  HDFCBANKLID Vs YowAL KOMAL B590 7 WITHDRAWN 17-10-2022 : 5155
—— — o = !
| 567 _|oMP(comminoaa0z, | HOFE BANK 11D Vs YATIN REHEJA 2222 WITHDRAWN -1 17-10-2022 | 5149
L+ i e — —————— — l -
568 [oMe () (COMMYLO26/2022  HOFC BaX WD Vs DILSHAD AHMED 7035 oo | wieae2 | 5123
P J o e ——————— + —— —— - — — —
~_s6a  OMP (Il (COMMNI02772022  HDEC BaNK uo vs DIV MSHRA 1040 17 wmvoran ! 17-10-7022 1' 5153
o N — il g — -
0 loupd {COMMY/10252022] HOFC BANK LID Vs MAND] SINGH 2553 WTHORAWN | 17102022 5149
; — . ——
A71 | GuP U] (COMMBI12022 VESEANKUD vs BHITTUKHAN .4~ WITHDRAWN 18-10-2022 | 5117
: o - = £ it =3 ! £ .20, T
A 12— CHAUTALA f—g‘*““a_" et ——
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A oM —— 7
_/A74__ | OmP 1N (COMMYT25/2072 YES DANK LD V5 MO RASHID COMPROMISED 18-10-2022 ! si1e1
—-'_'T" - e e Vd - ——y - —— =
| i7s qome {COMM)L034/2022, TOYOTA F'”'“"“'“f“_.‘;’,'ﬁéﬁ‘"""‘ LD Vs 4/ WITHDRAWN 10-10-2022 i 5.105
M A — : ——l_- S,
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BT e i s
77 lowe i commmassioz2l O™ FIRARCIAL SERVICES INOA O Ve 1" wHDRAWH | o020 '. 5109
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R e - O7GTA FINANCIAL SERVICES INOIA 17D Vi [ X " r S
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